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Title: Reference regarding Anniversary of terrorist attack on Parliament House on 13th December, 2001.
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11.02 hrs.
The Members then stood in silence for short while.

HON. SPEAKER: Question Hour.

&€| (cgate)
HON. SPEAKER: There is no rule for suspension of Question Hour.
Q.No.281.
...(Interruptions)
AT 3TeTeT : A-Uaf UH o7el Bl o
4€} (cTaur=)

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, I have given a notice of Adjournment Motion....(Interruptions)
SHRI JYOTIRADITYA M. SCINDIA (GUNA): Madam, what is your ruling on the Adjournment Motion?...(Interruptions)
HON. SPEAKER: There is no suspension of Question Hour. There is no rule,

...(Interruptions)

HON. SPEAKER: Hon. Members, I have received notices of Suspension of Question Hour and Adjournment Motion from Shri Kaushalendra Kumar and
Shri Venugopal. The matters, though important enough, do not warrant interruption of business of the day. The matters can be raised through
other opportunities. I have, therefore, disallowed the notices of Adjournment Motion. Under Rule there is no suspension of Question Hour also. So,
I am disallowing it.

...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, they want to politicize everything. The issue has been clarified....(Interruptions)



11. 25 hrs.
The Lok Sabha re-assembled at Twenty Five Minutes
past Eleven of the Clock.

(Hon. Speaker in the Chair)



